FACTUAL AND ACTION TAKEN REPORT
OF JOINT COMMITTEE

IN OA NO. 179/2020 (PB)

VOICE OF DEMOCRACY

VS
STATE OF M.P. & ORS.

Date of Inspection :- 24.12.2020

Committee members :-

i. Naib Tehsildar, Circle Bankuiya, Tehsil Huzur, Dist Rewa
ii.  Divisional-in-Charge, Geology and Mining Department, Rewa
iii.  Mining Officer, Rewa
iv.  Regional Officer, M.P. Pollution Control Board, Rewa
v. Sub-Engineer, MPPCB, Rewa
vi. In-Charge, Chorghat Police Station, Rewa
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FACTUAL AND ACTION TAKEN REPORT OF JOINT COMMITTEE

The Hon'ble Tribunal vide its order dated 27.11.2020 passed in OA No. 179/2020(PB)
passed the following directions :-

1. Grievance in this application is against illegal operation of stone crushers and
illegal stone mining near a School, a Primary Health Centre, Anganwadi and
habitation in Village Bankuaiya, Tehsil Huzoor, District Rewa, Madhya Pradesh,
resulting in huge pollution affecting the public health.

2. The above allegation needs to be looked into by the State PCB and the District
Magistrate, Rewa and action taken as per law. The nodal agency for
coordination and compliance will be the State PCB.

3. A factual and action taken report may be furnished within one month by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.

i.  As per the directions passed by the Hon'ble Tribunal, the Joint Committee of
Naib Tehsildar, Circle Bankuiya, Tehsil Huzur, Dist Rewa, Divisional-in-
Charge, Geology and Mining Department, Rewa; Mining Officer, Rewa;
Regional Officer, M.P. Pollution Control Board, Rewa; Sub-Engineer, MPPCB,
Rewa; In-Charge, Chorghat Police Station, Rewa inspected the site on
24.12.2020. The Joint Committee Inspection Report dated 24.12.2020 has
been enclosed as Annexure-1.

il. The officers of MPPCB have computed the amount of Environmental
Compensation proposed to be levied on the defaulting units. The report is
enclosed as Annexure -2.

Hon'ble Tribunal may kindly be please to take the above stated report on record.
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REGIONAL LABORATORY
M:P. POLLUTION.CONTROL BOARD
HIG 190-191 NEHRU NAGAR COLONY REWA (M.P.)
(Tel & Fax 07662-230805 ,e-mail-rorewa_pcb@rediffmail.com)

Air Monitoring Report
Name of Industry:-Bankuiyan Village Rewa S.No.- 311-314
Bilt No.
Date of Sampling - 24.12.2020(Time duration: From 10.0AM -6.00PM)
Date of analysis -  26.12.2020
Sample Collected by:Mr.R.P.Patel,Sampler & Mr. Dinesh Shukla L A. & Mr.Naveen Dubey,LA Rewa
Reference :-  On complain basis
1. STACK MONITORING RESULT

Stack-1 Stack-4

Stack-2 Stack-5

Stack-3 Stack—B.

o. | Characteristics [ Unif Wwwwmm—
No

T. | Particuiate Mattsr | mgimnormal |-

Z. | NoiseTeverl dB{A)

2, AMBIENT AIRMONITORING RESULT

Station No. 1. Near Shri Santosh Sahugoura's house  No. 2. Near Aganbadi building
No.3 Near Govt. PreMiddle School,Bankuiyan No.4 Apprx.30mtrs.from Main Road

(Rewa-Semariya Rd)
No. T Characterisfics Unit [ Resulf-T | Result-2 | Resul-3 [ Resultd | Resuf-5
1. | Respirable Particulate pg/m* | 8954 [9235 80.10 S0 |-
Matter(P.M.10)
Z. [PMZ5 Hgim® |- - = - =
3. | Noise level meter dB(A) |- B - . -

i - Indicates that value exceed the permissible fimits.
2. Compared with M.P.P.C.B. Standard.(Limit =PM10=100 pg/m® )
3. Comments :- 1. Weather was clear at the time of monitoring. 2. Wind direction-W-E

wlyed - 4
{-Report Piggaregthys.driSulentistir) {.e,} g

Jr. Scientist
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REGIONAL LABORATORY
M.P. POLLUTION CONTROL BOARD
HIG 190-191 NEHRU NAGAR COLONY REWA (M.P.)
(Tel & Fax 07662-230605 ,o-mail-rorewa_pcb@rediffmatt.com}

Air Monitoring Report
Name of Industry:-Bankuiyan Viliage Rewa $.No.-306-308
. Bill No,
Date of Sampling - 14.12.2020(Time duration: From 12.10PM -4.00PM)
Date of analysis -~ 15.12.2020
Semple Collected by:Mr.M.P.Tiwari,JE, & Mr. Dinesh Shukla L.A. Rewa
Reference :-  On complain basis
1. STACK MONITORING RESULT

Stack-1 Stack-+4

Stack-2 Stack-5

Stack-3 Stack-6

S. | Characteristics | Unit STECKT [ StackZ | Stack3 | Stackd [ Stacks [StEck B
No

Z se dB[A)

2 2 . LT

Station No. 1, Near Shri Santosh Sahugoura's house  No. 2. Near Aganbadi building
No.3 Near Govt. PreMiddle School,Bankuiyan No.4 '

No. [ Characteristics Unit ~ TResult-T [ Resulf-2 | Result-3 | Resulld T Result5

1. | Respirable Particulate Hg/m* (9184  [989T [968BI |- -
Matter(P.M.10)

2. [PWZ5 pgime |- - 1T s -

3 [ Noise Tevel meter dBIAY |- - ? - -

T — Whdicates that vale & permissiBlE Tiits. ;

2. Compared with M.P.P.C.B. Standard. (Limit =PM10=100 Hg/m?)
3. Comments - 1, Weather was clear at the time of monitoring.2. Wind direction-W-E
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1- EC=P1xNxRxSxLF

1. IR W HIR @ wHla / Iaare i & o @1 g R |
EC= Environment Compensations
P1 = Pollution Index of Industrial Sector
N= Number of Days of Violation took place
R= A Factor in Rupees for EC
S= Factor for Scale operation
LF = Location Factor
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P1=go e Sofl SENT 8
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Annexure-1
Format of Crusher
Sr Name of Crusher Capacity | Date of 1 | Consent | Operational Distance Pollution Control Details of Notice | Remark/Action Taken
Consent Validity or Not from Arrangement Attached issue or
1. School Mines Not
2. Hospital
3. Aganwadi
4. Habitation
1 M/s Triveni Stone Crusher | 22000 09.04.2013 31.08.2022 Operational 1200 Meter 02 side Boundary wall, M/s Triveni Not -
(Pro. Shri Ashish Tiwari) Vill. | MT/Year 01 Side Ramp, Crushing | Stone mine issued
Bankuiya Th. Huzur Distt. Rewa Chamber Covered,
Water Sprinkler
2 M/s Maa Parwati Stone Crusher | 24000 17.03.2015 31.03.2021 Operational 500 Meter 03 side Boundary wall, M/s Maa Not =
(Pro. Shri Mithles Diwedi) ) Vill. | MT/Year Crushing Chamber parwati Stone issued
Bankuiya Th. Huzur Distt. Rewa Covered, Water Mine
Sprinkler
3 M/s Shogaura Stone Cursher | 24000 09.04.2013 31.07.2021 Operational 450 Meter 03 side Boundary wall, M/s Kalpana Not =
(Pro.Shri Santosh Shogaura ) | MT/Year Crushing Chamber Tiwari Stone issued
Vill. Bankuiya Th. Huzur Distt. Covered, Water Mine, Dadar
Rewe Sprinkler Stone Quarry
Mine
| 4 M/s Maa Sharda Stone Crusher | 20000 04.12.2013 31.05.2023 Operational 150 Meter 03 side Boundary wall,, | M/s Maa Sharda | Not =
(Pro. Shrimati Vandana | MT/Year Crushing Chamber Stone Crusher issued
Shrivastav ) Vill. Bankuiya Th. Covered, Water (Stone Mine)
Huzur Distt. Rewa Sprinkler
5 M/s Shiv Shakti Stone Crusher | 15000 06.05.2006 30.04.2021 Operational 200 Meter 03 side Boundary wall, M/s Shiv Shakti Not #
(Pro. Shri Jitendra Singh) Vill. | MT/Year Crushing Chamber Stone Mine issued
Bankuiya Th. Huzur Distt. Rewa Covered, Water
Sprinkler
6 | M/s Smita Stone Crusher (Pro. | 36000 26.09.2012 | 31.07.2022 | Operational 1. 225 Meter 03 side Boundary wall, M/s Smita Stone | Not &
Shimati  Asha Panday) Vill. | MT/Year 2. 30 Meter Crushing Chamber Mine, M/s Asha issued
Bankuiya Th. Huzur Distt. Rewa 3. 195 Meter Covered, Water Panday Stone
Sprinkler Mine (2 Unit) ,
M/s Amit Panday
Stone Mine (2
unit), M/s Moti
Pandey Stone
Mine
7 M/s Maa Stone Crusher (Pro. | 24000 03.08.2011 Application Operational 240 Meter APC is not adequate - Notice Under Section 31 (A)
Shri  Vijay Panday) Vil. | MT/Year Reject and issued Closer order has been
Bankuiya Th. Huzur Distt. Rewa Under issued & Court Case
Section under section 21/22 of Air
31(A) closer Act is proposed .
order issued
8 | M/s Tiwari Stone Cursher (Pro. | 24000 24.07.2014 | Under Operational 1. 30 Meter 01 side Boundary wall, - Notice Under Section 31 (A)
Shri Tugnath Tiwari ) Vill. | MT/Year Section 2. 50 Meter Crushing Chamber issued Closer order has been
Bankuiya Th. Huzur Distt. Rewa 31(A) closer 3. 95 Meter Covered, APC is not issued & Court Case
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'l issued adequate under section 21/22 of Air
. Act is proposed .

9 M/s NPS Stone Crusher (Pro. | Plant - Under Plant Closed 1. 30 Meter Crushing Chamber Notice Under Section 31 (A)
Shri Badan Tiwari) Vil | Closed Section 31(A) 2. 50 Meter Covered, APC is not issued Closer order has been
Bankuiya Th. Huzur Distt. Rewa closer order 3. 75 Meter adequate issued & Court Case

issued under section 21/22 of Air
Act is proposed .

10 | M/s Uday Stone Crusher Unit-1 | Plant - Under Plant Closed 170 Meter 01 side Boundary wall, , Notice Under Section 31 (A)
(Pro Shri Chitrabhan Singh) Vill. | Closed Section 31(A) ] APC is not adequate issued Closer order has been
Bankuiya Th. Huzur Distt. Rewa closer order issued & Court Case

issued under section 21/22 of Air
Act is proposed .

11 | M/s Shuryuday Stone Crusher | Plant - Under Plant Closed 180 Meter 01 side Boundary wall, , Notice Under Section 31 (A)
Unit-2 (Pro Shri Chitrabhan | Closed Section 31(A) APC is not adequate issued Closer order has been
Singh) Vill. Bankuiya Th. Huzur closer order issued & Court Case
Distt. Rewa issued under section 21/22 of Air

F i _ Act is proposed .
12 | Mis Hari Om Stone Crusher | 30000 02.04.2018- | Application Operational 450 Meter 01 side Boundary wall, |, Notice Under Section 31 (A)
| (Pro. Shri Vineet Singh) Vill. | MT/Year | CTE Reject l Crush:ng Chamber issued Closer order has been
Bankuiya Th. Huzur Distt. Rewa 10.01.2021& Covered, APC is not issued & Court Case
Under adeguate under section 21/22 of Air
Section 31(A) Act is proposed .
closer order
issued
13 | M/s Sai Stone Crusher (Pro. | 32000 02.04.2018- | Application Operational 500 Meter 01 side Boundary wall, Notice Under Section 31 (A)
Shri  Sailesh  Singh) Vil | MT/Year | CTE Reject Crusning Chamber issued Closer order has been
Bankuiya Th. Huzur Distt. Rewa 10.01.2021& Covered, APC is not issued & Court Case
Under i adequate under section 21/22 of Air
Section 31(A) Act is proposed .
closer order
issued :

14 | M/s Trimurti Stone Crusher | 36000 05.01.2021- | 18.11.2021 Operational 500 Meter 01 sive Boundary wall, Notice Under Section 31 (A)
(Pro.Shri Rajendra Tamrakar) | MT/Year | CTE Under Crushing Chamber issued Closer order has been
Vill. Bankuiya Th. Huzur Distt. Section 31(A) Covered, APC is not issued & Court Case
Rewa closer order adequate under section 21/22 of Air

| issued p | Actis proposed .

oK Tiwari)

Jr. Scientist
M.P. Pollution Control Board Rewa (M.P.)




e?) Annexure-2
Format for mines
S. No. Name of mine Capacity | 1"Consent | Attached crusher Action Taken
(Cum/Year) ] /Remark
1. Triveni Stone Crusher Stone Mine- 20084.00 04/02/2018 | M/s Triveni Stone Crusher Bankuinya
Rewa (s Distt. Rewa
2, Ma Parwati Stone Crusher Stone 8526.00 13/10/2020 | M/s Ma Parwati Stone Crusher -
Mine-Rewa Bankuinya Distt. Rewa
3. Dadar Stone Quarry Mine -Rewa 17228.00 16/11/2020 | M/s Sohgaura Stone Crusher Bankuinya -
Distt. Rewa
4. Ma Sharda Stone Crusher Stane 5000.00 12/04/2016 | M/s Ma Sharda Stone Crusher Bankuinya -
Mine-Rewa Distt. Rewa
5. Shiv Shakli Stone Crusher Stone 17955.00 02/05/2018 | M/s Shiv Shakti Stone Crusher Bankuinya .
mine-Rewa Distt. Rewa
6. Smita Stone Crusher Stone Mine 13538.00 31/08/2018 | M/s Smita Stone Crusher Bankuinya -
¥ | Distt. Rewa
7. | Renewal of storage is under process | No Mine No Mine ' M/s Maa Stone Crusher Vill. Bankuiya | Under Section
in Mining department ' Th. Huzur Distt. Rewa 31 (A) Closer
order has been
issued & Court
Case under
section 21/22 of
Air Act is
proposed .
8. No Storage permission from mining No Mine No Mine - M/s Tiwari Stone Cursher Vill. Bankuiya | Under Section
department | Th. Huzur Distt. Rewa 31 (A) Closer
order has been
issued & Court
Case under
section 21/22 of
Air Actis
proposed .
9. No Storage permission from mining No Mine No Mine ' M/s NPS Stone Crusher Vill. Bankuiya | Under Section
department ' Th. Huzur Distt. Rewa 31 (A) Closer
| order has been
. issued & Court
- Case under
| section 21/22 of
' Air Actis
., proposed
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[ No Storage issi ini i line | M/s B Crusher Unit-1 (Vi | vinae, oo
10. | No Storage permission from mining No Mine No Mine ' Mis Uday Stone |
| Bankuinya Th. Huzur Distt. Rewa 31 (A) Closer
e : order has been
issued & Court
Case under
section 21/22 of
Air Act is
proposed .
11. | Validity of storage By mining No Mine No Mine M/s Shuryuday Stone _Crusher Unit-2 Vill. 2
department till- 18/03/2023 Bankwya‘Th‘ Huzur Distt. Rewa _
12. | Validity of storage By mining No Mine No Mine M/s I—_|ar| Om Stong Crusher Vill. 3
department till- 21/02/2022 Bankuiya Th. Huzur Distt. _Rewa :
13. | Validity of storage By mining No Mine No Mine M/s Sai _Stone Crusher Vill. Bankuiya Th. 2
department till- 21/02/2022 Huzur'Dlstt._ Rewa _ : '
14. | No Storage permission from mining No Mine No Mine M/s Trimurti Stone Vill. Bankuiya Th. Under Section

department

Huzur Distt. Rewa

31 (A) Closer
order has been
issued & Court
Case under
section 21/22 of
Air Act is
proposed .

(Dr. Ashok Tiwari)

Jr. Scientist

M.F. Pollution Control Board Rewa (M.P.)
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